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[Or. Banda Prakash |

these orders were not executed. The mentor university i.e. Hyderabad Central University
(HCU) gave its consent for the proposed site for establishing the Tribal University.
Detailed Project Report (DPR) was prepared and sent to the Ministry of Human Resource
Development. The State Government came forward and made arrangements for a
makeshift administrative office and also to run classes. However, for reasons unknown
the classes didn’t commence. Sir, through you, I request the Central Government to
expedite setting up of Telangana Tribal University and commence classes from the next
academic year. | also request that the necessary funds be allocated for the same. Thank

you Sir.”

DR. K. VP RAMACHANDRA RAO (Telangana): Sir, I associate myself with the

Zero Hour mention made by the hon. Member.

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I also associate myself with the

Zero Hour mention made by the hon. Member.

SHRI JATRAM RAMESH (Karnataka): Sir, [ also associate myself with the Zero

Hour mention made by the hon. Member.

SHRI PARTAP SINGH BAJWA (Punjab): Sir, I also associate myself with the Zero

Hour mention made by the hon. Member.

SHRI MAJEED MEMON (Maharashtra): Sir, I also associate myself with the Zero

Hour mention made by the hon. Member.

SHRI TK. RANGARAITAN (Tamil Nadu): Sir, I also associate myself with the Zero

Hour mention made by the hon. Member.

SHRI VAIKO (Tamil Nadu): Sir, I also associate myself with the Zero Hour mention
made by the hon. Member.

SHRI RONALD SAPA TLAU {(Mizoram): Sir, [ also associate myself with the Zero

Hour mention made by the hon. Member.

SHRI G.C. CHANDRASHEKHAR (Karnataka): Sir, I also associate myself with the

Zero Hour mention made by the hon. Member.

SHRI B. LINGAIAH YADAY (Telangana): Sir, | also associate myself with the Zero

Hour mention made by the hon. Member.
Need for flight announcements to be made in regional languages

SHRI VAIKO (Tamil Nadu): Mr. Chairman, Sir, there were days we used to see
at the sky as to whether the {lights are flying like birds. But, today, air travel 1s not
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a luxury. Now, middle-class people, monthly-salaried employees, farmers, and vounger
generation from rural areas, seeking employment in Gulf countries, travel by air. But,
what is shocking is that the announcements, even for precautionary measures and
other guidance, are made only in Hindi and English. They are not able to understand.
The co-travelers are afraid whether they have been asked to get down. 1 was thrilled
with happiness when I travelled from Kuala Lumpur, when announcement was made in
Tamil, from Singapore, announcement was made in Tamil, in Emirates, in Etihad, in
Lufthansa, announcement was made in Tamil. Flight announcements in India should be
made in regional languages or at least in the flights operated within the States. For
example, flights between Madurai to Chennai, Chennai to Trichy, Chennai to Coimbatore,
Thoothukudi, Salem, should be made in Tamil with priority. For baggage claims,
announcements should be made in regional languages for flight from concerned States.
I hope that all the Members of this House from different States will support my genuine

request.

SHRI TIRUCHI STVA {Tamil Nadu): Sir, [ associate mysell with the matter raised
by the hon. Member.

SHRI T.K. RANGARAIJAN (Tamil Nadu): Sir, I also associate myself with the
matter raised by the hon. Member.

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRIMATT SHANTA CHHETRI {(West Bengal): Sir, I also associate mysell with
the matter raised by the hon. Member.

DR. BANDA PRAKASH (Telangana): Sir, I also associate myself with the matter
raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

MS. DOLA SEN (West Bengal): Sir, I also associate myself with the matter raised
by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.
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SHEI MAMAS FONIAN BHITHLG (W ot Beryzal): 5ir, I aleo accoc ite torze I writh
the matter raiced by the hon, hianber

DE. L. HAWTTRIOH THATAH (Famataka’) 5o, [ alco accociate myrceX with the
matter raiced b the hor. hismber,

SHET 474 PROATAP ST GH (Mfadhys Pradech): S, I aleo accociate morcelf writh
the matter raiced by the hon, hlanber

SHEI EHASE AR FO0 HEEE A TI (0 dicha ) 5, T aleo ascoc iate wopce i warith fhe
matter raiced b the hor. Blamber,

SHEI 5. M0 THUE ARETTFPAH [ Tamnil Fada): 5@, T aleo ascocite morcelf warith the
matter raiced b the hor. Blamber,
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ME. CHATERMOM: Shod Maraleedhararyy, pleace tabe note of thic aygge stion and
pass it on to the Cmrl Serition Blmictoy. B ic a wery, werny Importard sugzestion and
alen wrorth consideration. Hoar, Dr. fomar Patrnail,

Rehahlntation of pecple affected by cyvclone Fand under dhe FIMAY ( Graming

DE AMAE PATHATE (Odicha): 5r,I rke to cpeal today aboat fhe cpclonic
hictory of thic State. Odicha has exndired sewere cpclonic stommes regalathy throaghot
its hictory. The recernt being & Cyclone Eualbul., Earlier thic year, a large armoant of

fIraliteration in Trin ¢oopt.



